FORM G (VERSION-2)

INVITATION FOR EXPRESSION OF INTEREST FOR EXCLUSIVE LINEN

FABR

AsRw

IC PRIVATE LIMITED OPERATING IN MUMBAI, MAHARASHTRA

AND SILVASSA, GUJARAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | EXCLUSIVE ~ LINEN  FABRIC
with PAN & CIN/ LLP No. PRIVATE LIMITED
CIN: U17299MH2020PTC336294
PAN: AAFCE7965C
2. | Address of the registered office Tex Centre Premises Society Gala
202 H Wing 26/ A Opp Chandivali
Rd,Sakinaka, Mumbai City,
Mumbai, Maharashtra, India, 400072

3. | URL of website https:/ /elfpl.stellarinsolvency.com/

4. | Details of place where majority of | Mumbai, Maharashtra & Silvassa,
fixed assets are located Gujarat

5. | Installed capacity of main products/ | Information yet to be received from
services the management of the Corporate

Debtor.

6. | Quantity and value of main | Turnover- Rs. 51,67,13,000/- (INR
products/ services sold in last | Fifty-One Crore Sixty-Seven Lakh
financial year Thirteen Thousand Only), as per the

last audited Balance Sheet filed by
the Corporate Debtor for the F.Y.
2022-23.

7. | Number of employees/ workmen Employees- 17
Workers- 86

8. Further  details including last | For details, please contact at:
available financial statements (with | cirp@exclusivelinenfabric.in
schedules) of two years, lists of | Visit website:
creditors are available at URL: https:/ /elfpl.stellarinsolvency.com/

9. | Eligibility for resolution applicants | For details, please contact at:
under section 25(2)(h) of the Code is | cirp@exclusivelinenfabric.in
available at URL: Visit website:

R https:/ /elfpl.stellarinsolvency.com/

10] Last date for receipt of expression of | 03rd January 2025
interest "

11} Date of issue of provisional list, of | 13t January 2025
prospective resolution applicants L

12) Last date for submission of objections | 18t January 2025° "~ © " "=Eric Priy
to provisional list - (Jider CIRP)

Authorise’d-{ gnafory
IRP/RP

IMate Limited




13, Date of issue of final list of | 28t January 2025
prospective resolution applicants

14! Date of issue of information | 02nd February 2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants '

15/ Last date for submission of resolution | 04t March 2025
plans

16, Process email id to submit Expression | cirp@exclusivelinenfabric.in
of Interest e o L

T O EAUUSIVELITeT Fabric Private Limited

(Under

CIRP)

/

-

Authorised natorRajan Garg
(Deemed) Reddfiftion Professional

IBBI/IP A-001/IP- P02397/ 2021-2022/ 13624

For Exclusive Linen Fabric Private Limited - Under CIRP
Suite No. 5, 8th Floor, 207, Embassy Centre,

Place: Mumbai
Date: 05-12-2024

Jamnalal Bajaj Marg, Nariman Point,
Mumbai, Maharashtra ~ 400021
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3" call Tender Notice

e
Digitally signed online bids are invited for tender through E-tender
process of MSETCL in two-bid system from bidders who are
registered Contractors of MSETCL. RFX No: 7000032845(3% call),
Particulars- 3" call for AMC for the Maintensnce of Nitrogen
Injection Fire Prevention to TFs/ICTs & checking healthiness of
Nitragen Injection Fire Protection System |.e. NIFS (CTR Make)
provided for ICTs & Transformer under 400KV RS(O&M)Dn,
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Padghs, for F.Y. 2024-25, Estimated cost: 25 Lakh, EM.D: Rs.
25000/-, Tender cost: Rs. 500.00~ GST, Sale period : 04.12.2024
to 11.12.2024, Last Date of Submission:11.12.2024 upto 10:00Hrs,
Date of opening (Tech. bid): 11.12.2024 at 10:30 Hrs. (If possible).
Contact person: Executive Engineer, 400kV RS(O&M) Division,
Padghe - 9011021483 for further details please visit to hitps:l/

Executive Engineer, 400kV RS(O&M) Division, Padghe.
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| HAVE CHANGED MY NAMI

NAME E] [ HAVE CHANGED MY NAME

|_HAVE CHANGED MY NAME

| HAVE CHANGED MY NAME| |FROM
FROM
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ANJU SUNIL KUMAR GUPTA AS T SAMSUDDIN  JUMMAN SAWANT TO ANUSHKA TO SHAKEEL AHMED ALI AHMED HASHMAT AYUS MULLA  AS PER
PER GAZETTE N0 (M.24288858 SODIOU! SHAKH  AS PER| [AVADHUT SAWANT AS PER| |SMAKM ASPER DOCUMENTS ENTS DCCUMENTS
| HAVE CHANGED MY NAME| |[DOCUMENTS | |DOCUMENTS | HAVE CHANGED WY NAME smvscmmenuvumimw T _HAVE CHANGED MY NAME

KHUSH| 1 HAVE CHANGED MY NAME INA#EO-‘.M}G;DMYNAMEPRDU FROM  AYESHA BEGAM MAAZ AAKASH  JAWAMARI FROM SABIMA SHABBIR LONDA)
Yo KHUSH! SUNIL  KUMAR FROM  KAPALI LAXMAN DASH. SANOIP NANDKUMAR BIOVWA! T AHMED SHAKH TO ASIYABANG TD JAWAHARLAL GUPTA TO SABIMA  SHABBIR MMEQ
GUPTA AS FER GAZETTE NO. TO LAXMAN BANKIYA DPSH AS SANDEEP NANDKUMAR EDWA! SHAKEEL AHMAD SHAIKH  AS AS PER DOCUMENTS LONDAY AS PER DOCUMENTS.
(M-24285683 [CEROOCUMENTS |  |ASPER DOCUMENTS PER S T HAVE CHANGED MY NAME| |I HAVE CHANGED ANE
1 HAVE CHANGED MY NAME | HAVE CHANGED MY NAME | HAVE CHANGED MY NAME | HAVE CHANGED MY NAME FROM TEJASWEE ROHAN FAWAR FROM SHABBIR LONDAY TO
FROM SUNIL HAJARI PRASAD FROM SANHITA DEY GANGLLY FROM  ATUL KUMAR NAG! FROM GAUSIYA BEGUM TO TEJASWEE RAMESH VAITY AS SHABBIR AHMED MED
G SUNL KUMAR TC SANHITA GANGULY AS PER VISPUTE TO ATUL NAGINDAS MOHO N TO GAUSIYA FAZ PER AFFIDAVIT HASAN LONDAY AS PER
HAJARI PRASAD GUPTA AS PER 1Y DOCUMENTS VISPUTE AS PER DOCUMENTS KHAN _ AS PER DOCUMENTS [T HAVE CHANGED WY NANE| |DOCUMENTS

e
Y QRS Wit w W, m e
bl

Fraifts o A e T
X, T TR, Rery W PR Lol T AW
Fra 20 S T 30 AR YRR gt

srrraa) P a4y v RS v s st g (o @ v
Wﬁnﬂmmﬁwwﬁﬁh wHfT
imzm:vnni hssaiac

na wT@ PR 3. A A
!p'fw‘z T-nazn rm’«i anrdl,
m

s

m:ﬁ.f.mm.mmmwuwm s
ata s Wil e B 9E TR R W T mﬁfﬁm:m
AR IR YW ywAm, R vo G, vovx A e R, v frdm, 209
@R feww wwfve) T e W T,
At mmﬁ
%ﬁnmmiﬁmtﬂ«w-mwmwmw
. T I/ WNUTCE T Wt o W Wil e e S s
investor@bigshareonline.com R W W 7, 1ces 3T Gy R W FIE

A
Carpitedt st widm ot wrrsge fefiize)
wngh/-

W
R, ot 1r.70% whw’;:
v : e B : 034 CuLl

.
A Himd Sl Irwetn w wa o e TR S

TR {-TR R W W T T R S W M T
TS W T
R dEn A F, >miwxnwm T
I}, TR e iwm'\wa'am
T 5 (w2 )
(g afrrin ¥ fEna

i wh e g, B
fetlfee) aitfedzm wiswme e e
e ST, mwnimmammvﬁam

Foha 3 Wi R wET o R

wm . 2y fiitar, uanutx A
mm qon¢ uuomﬂm ATl e i e R
/amnﬂvmw-s R W e, &ty R, 2ove

P Wt w6, ﬂﬁmmm

| HAVE CHANGED MY NAME

FP’OM REHANA

CHOUDHARY/
NA ANJUM TO  REHANA

An.me MAMETAR  ALAM| | ABHAY JAYPRAKASH PANDEY
CHOUDH AS PER MENTS
DOCUMENTS [T HAVE CHANGED MY NAVE|
| HAVE CHANGED MY NAWE| [FROM  JYOTI ABHAYKUMAR
FROM MAHETAR Adui| |PADEY TO YO ABHAY
MEHTAS ALAM CHOUDHARY T PANDEY . AS PER DOCUMENTS
MAHETAR ALAM K'T‘BUL{;;H | HAVE CHANGED MY NAME
JAvA
DOGU“ENYS WADHWAN! TO MANNAT AMIT
T HAVE CHANGED MV NAWE| |JAGIASI ASPER DOCUMENTS
FROM  IRSHAD SHAMIRSHAG| [T TiavE ED MY NAME
REaD AMED K000, rASH| | Sl 7N IAREERA
R
(REHAD Ae te SAGAR TO ASHWINI SMIRISH

ATV
K—“IRH TD WJ'"’.EJ VEHN

: )vK‘rk S Ty
FiH Alﬂ& ﬁEHl.lﬁl Kevug

WHny lj
m &

J’

AVAZ MVE KHAN AS PER WY
LME 2

| HAVE CHANGED WV NAWE| |FROM SAVADA FATENA SAYED | |Frow PALLAVI UMESH JANGAM MOWILAL YADAY  TO| [NARVDE TO SARIKA SATISH| |FROM  MOHAMMED  AABID

5 USAN TO| [T SAYYEDA FATIMA ARMAN TO PALLAVI AKUSH BHAGVAT| | MALLILAL_YADA GHOOKE . AS FER DOCUMENTS |  |ISMAILSHAH  PATEL T
A SR YR s R DOCUM! DOCUMENTS T HAVE CHANGED MY MAME| |MOMAMMAD AABD ISMAILSHA!
HUSEN = SHAM.  AS  PER baCuenTs m T HAVE CHANGED NAME| [FROM ~MUSHTAK MOHAMED| [PATELASPER NTS
DCCUMENTS | MOHAMMED JAVED NOOR| |FROM sU FROM  YADAV SUJITKUMAR| |ESAK TO MUSHTAQ ISHAK SHAH | |1 HAVE CHANGED MY NAME
| RAVE CHANGED MOHAMMED MERCHANT, HAV BHOSALE ToBEAL KA MOUJILAL TO SUJT KUMAR| |AS PER DOCUMENTS FROM ~ TULSI MANOHARLAL
FROM smaw'«ammmum MY MINOR BON| |PANBARE AS PER COCUMENTS| |YADAV  AS PER DOCUMENTS Wm GHAMBHANI  TO  TULSIDAS
SHAH TO MYSHASHAKILAHMED| | NAME FROM MERCHANT MOHD m@ T HAVE CHANGED MY NAME| |FROM MOHD ISMAL SHAKH| |MANCHARLAL BHAMBHANI . AS

AS VUSTAFA MOHD JAVED ~ TO| | ASMA SAFWAN ANGARITO ASMA|  |FROM MOHAMMAD ATAMASH| |70 . MOMAMMAD ~ SUABEL| |PER DOCUMENTS
M-18146836 MOHD MUSTAFA  MOMAMED|  |PARVEEN SAFWAN ANSARI| [HADER ALl TO MOMAMMAD| |ABDUL KAREEM SHAIKH AS PER |mvecrwss=nwmusmou
1 HAVE gﬂRMaED MY NAME %Eeu';frg-mﬂ + AS PER| | A PER DOCUMENTS. ALTAM/ KHAN PER| |DOCUMENTS. ZAKR  HUSSAIN  QAZIZAKIR
FROM PRD KAPRE TO| JOOOUMENTS ] o0 [I HAVE CHANGED My MAME| [HWSSAN wwum HUSSAIN
SIRPAD VWRAC KAPRE AB| I HAVE CHARGED WY TWIIE|  |\ADAY GARIoA G | [T FAVE G ] [ gmwsr&sﬁ:fﬁ MKAZI TO ZAKIR HUSAIN GAZI
PER DOCUMENTS FROM SARGY JAYRAM YADRY TO smwx HODRALAM SRAIKH AS| |FROM  BAMEGR MOHAMMAD|  |Sussas PAWAR TO|  |ASPER DOOUMENTS
T FAVE CHAROED 17 THAME SARDIR JATRAM YADAV AS FER R DOCUMEN SAMAD SHAIKH 1O BAMIR wm;uuu smmsu FAWAR T HAVE CHAIGED MY NANE
FROM = SHARADA NARAVAN| |COCUMENTS . | mm MOHAMMAD SAMAD SHAKH AS AS PER FROM  ABDUL w\smmw
RYATAM TO ROHING SANTOSH | RAvE mmstu MY NAME PER DOCUMENTS wu:cum: uvmnsgpm ABDUL BASTT 3
PAPAN AS PER DOCUMENTS AL 10 | RAVE CHANGED W7 TANE 18 ABoU. BASIT OAe e
—-———-———-—.—‘ FAVE CHALGED My TANE BURABHI SHIV mwu AS PER i) .‘. ' mn.ua:.w DOCUMENTS sz
UB KHAN MANSUR | |DOCUMENTS e WOHAMMED YASIN TO RukksAR | [T :E CHAR
i

FROM KM MREEN ROM BHARTI  KISHORE
BANO QUE  TO SHAIKH| | LALWAN TO  BHARTI KISHIN
SAMREEN ASWFAGUE AS PER| | ALWAN . AB PER DOCUNENTS

FROM £.42 AMAULLA MANSUR i
TO EJAZ AMIRRULLAH MANSURI
AS PER DOCUMENTS

| HAVE CHANGED My

FROM EJAZ AHIRUL \A MANSUR|
10 EJ
AS

VE CN».GED MY NAME

MY NAME

NANIK LAGHHMANDAS ROHRA
AZ AMIRRULLAH MANSURI v

F

ARUN JAYBHAGWAN BOHAT 28
FER DOCUMENTS.

L HAVE cmrrs: uy TRRE
M a8
AL




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

THURSDAY, DECEMBERS 2024

e i ﬁ IndmnBank
4 sorma

Aames of Castemer

A FHIE 07RE2-20¥098/3F¥00S
Emall : mmklpﬂ‘miu:nm

TR, AW RS, WAR ¥iueet (AW FHIE
33%00R) ar:»m g - e (s

thobta
Hr fucchaa Badsem hani
He Rav Raten Paet

3/ i/Rowy . o3/23/30%¢ ST Wfh amdw. Wi
o TgF P e e e | P

SRR o oarnst § R womdEn Main Portal-

A2 SIVN Limited )
[Richien:s B
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CIN No. L40101HP 1988G0I00840%

09/2024/0C8-03
sding (DC8) are
awvited on behall o SIVN LI for “Field Groutability Test at Dam
axis on Left and Right Bank of Attunli HEP" For delails, please
visil wabsites www.sjva.nic.in, hitps:/feprocure.gov.in and

tenders.gov.in = AT hitp://mahatenders.gov.in TiaT
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Bid submission is started from 08,12.2024 (11:00 Hrs.) and fast
date for bed submission 1s 26,12.2024(15:00 Hrs.)

hikil Amendment(syCorgandumis). if any, shall be issuad on above
(s umez) websies only Head of Department (P&C)
e Ammachal Pradesh Projects, SYVN Lid., Etaiin, Dicang Valiey District
v e, TR Aunachal Pradesh-792101 Mob. No. 9831476001, 8448510034 J

por aplcal rogdaaans s by Rasare Burk f Il i B s o

stressed loan expossire of 1 scoount with aggragats Book Oulstanding of Rs.40.13 Crore
through E-auction under Swiss Cnafienge mathod on “As is whers Is”, “As Is whatIs”,

basia.
SubMt thai

", "Undertaking” and after
@xecuton of “Non-duciosure Agreement’, nuw—cymhd (as por the Gminis.
mentioned in web-notice) by contact il id: g srnivas@psb.ooin &
ne.lr@psb.co.in Please visit Bank's mhs-u and click on the link
1

torms &

stage without assigning any reasons by uplosding the corrigendum on Bank's website.
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|scm£snm INDIA LTD.
Reg Office: ASTP (A T |

Any person who has a claim n fespect of the said securmves shoukt
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" ¢ to -t

i) h:’:“‘““““ e ot | No.ot | Cortticate | Distinctive
Date : 05.12.2024 wan face value nters. | mambadsl
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INVITATION FOR PROPOSAL TO TAKE OVER THE ASSIGHMENT o B i S s2as7 | 2269011
C CODE, 2016 READ WITH REGULATION Pt L Value 10/ 2269060
SHRI LAKSHMI COTYSN LIMITED oo A (e oLl RN ssose | 7053741
quidator: Mr, Rohit Sehgal i Vokie 10/- 7053790
Ragisterad Office: Top Floor, 581, Sector. S
Email ID Gt Hasita | Equty Shares . 7053793
s trupros h.;,,v,,,‘ m Developers of >.\<;1- 50 43090 70553:“1
Contact No.:#91 97290 48235 (Mr. Ramvl Saini) Put. Lid. Value 10
Last Date for inspection of Documents: 5:00 PM of 20.12 | Fonaty S R
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Form No. INC-26
[Pursuant to Rule 30 the Companies {Incorporation)
Rules, 2014]
inthe for cha
of reglistered olm:- of the Company from one state to another
EFORE THE CENTRAL GOVERNMENT
Ministry of Corporate Affairs Regional Director,
Waestern Region, Mumbai
In the matter of sub-section (4) of Section 13 of Companies
Act, 2013 and clause (a) of sub-rule (5) of Rule 30 of the
Companies (Incorporation) Rules, 2014
AND

In the matter of
KUMAKA INDUSTRIES LIMITED
A Company rogisterad under the Companies Act, 1956
its reietered ofhee at 404 Sharaa Chambers, 33, New
Churchgate, Mumba: City, Mumbai -
INER

:ma having
fine Lines,
400020, M’).‘mr'ishlra India.

NOTICE s hereby given to the General Public that the Company
proposes lo make applcation to the Central Government under
saction 13 of the Companies Act, 2013 seeking confirmatian of
alteration of the Memorandum of Msomunn of the Company n
ferms of the speial resoluton passed al the Anval General
Meeting held on 25th September, 2024 to enable the Company to
change its Rer\s'wed Office from lhu Junsdicton of ROC Mumbai,

4 ROC the state of

Gujaral”

Any person whose ilerest s bkety 1o be affected by the proposed
of the regisierad office of the company may deliver sither on
e ICA-21 portal (www.mca.gov.in) by filng avesior complaint
form or cause o be delivered or send by registered pest of his/her
objections supportisd by an affidavit stating the naturs of hismer
interast and grounds r:lopwsmou 10 the Reganal Director, Mnlsny
Corporate Affairs, Westem Req-on at the .«m«m vaw ,

2,

P
om 4° Decomber 2024 For Hasita Dovalopers Pvt. Ltd.

FORM G (VERSION.2)
INVITATION FOR EXPRESSION OF IMTEREST FOR :xcwwx LHEN
FABRIC PRIVATE LM"ED MAHARASHTRA
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6. [ Quuntly and varoe of i~
Serwces A0k i e 1 Enagi o

Numbet of envployeey’ worbiren

Batus it v
leris (it scredhulos)
are lls ol covdlers ain

For detais. please contact At
cirp@exchsivelinentabric.in
V52 websso.

hetps:

T o3 e 39 AT [For o pleans cetac ot
sekin 1A% of 6 C3% * [cop@ienehmiertentoten
atane ol URL iy

TN Jaruiny 2025

e b schrmacnof oy
provisn

TER Jarwery 2045

S o1 Fioal ot ol (289 Jaruwry 2
i Hex

Fioor, 100 Marine Drive, Mumba: -
fourtoon days of the dato of purlnlwr of thig n-u:co witha o opy ln
tho applicant company af its regwterad office

mantonad below: 404 Sharda Chambers, 33, New

Churchgate, Mumbai City, Mumbai - 400020, Maharashira.

FOR KUMAKA INDUSTRIES LIMITED
Sdr-

FANKAJ MANILAL KADAKIA

MANAGING DIRECTOR

DIN: 00166339

ADDRESS: S/0 MANILAL KADAKIA,

.24 ABHISHEK COLONY, RACE COURSE CIRCLE,
VADODARA - 390007 GUJARAT, INDIA

FORM A
PUBLIC ANNOUNCEMENT
h ¥ and Baomnapte

FOR THE ATTENTION OF THE CREDITORS OF
TRANZLEASE HOLDINGS (INDIA) PHIVAY! LIMITED

RELEVANT PARTICULARS
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Trantlanse Mowings indis) Private Lmied - 04432004 (order rocenad o
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nm of India (Liquidation
0; BECKHEM TRADING
- PARTICULARS
1. | Namo of the corporato dobtor | Beckhem Trading Privat Limitad
Duie of incaporation of The
2| o oy 161082013

3. | Adrorty unaer wnicy corparat

8 incorporatod! n:gmmm
(:nnmm idantty No / Limted
Labiity No. of the
corporate dedlor
Adcress of the rag; office.
and nﬂﬂcrpl! nmu @ any) of the
m

Regstcar of Companies, Mumbai

IS

Registered Office: Ofice No 504,
Lotus House, New Marine Lines, Near
Bombay Hospal, Mumbai - 400020.
24th October 2024

fn omwm (Oder passed an
24m 124 and mtmated by RP

w

lcouu of insolvancy,
& | Roveson proens

7. | Linuidation commencement date
* | of te corporate debtor

ww en ozm December 2024)
o |Name and regairation numibe of Numnahm Kumar ms,u
insaivancy professional acting | Registraton 1SBLIPA
83 qudstor oaTP T avass 1A
Address and a-med of the|RO9Address. B4, v.uy‘rmr Kranti
8. | outaor, 88 regatervs wih hs | LOTRE, Londale, Kandvall East

mbai - 400101

Email Iul:ynmk@qmul com
u.,m.-u 84, Vmay Tower, Krant
Nagar, L ndivall East,
Mumbai - 40010(
Email i bpi@amail.com
11, | Last date for submission of cisims °‘ﬂ“,,2&5 0 e o
Ta hercisy givon et ihe Natkonal Company Law Tri
grdred e commancimant o qudaton of ta mmmwlng Prvse Limitad on

2400 October 2024 (order received by o 02th Decamber 2024.)
The sakshoders of Beckhem Trading Private Limited are heraby cailed upon to
b thale dams with proof on or befors 1t January 2025, Io the liquidator af the
address mertioned agaimst tem Mo, 10.
Tne financiei cradiors shail submi their ciaims wih proof by olectronic means oaly.
A oirier cr-mw- nay submid fhe cliims win iné proof i perseh, by post or by

10, | Address and e-mait 10 be used for
comespondence with the hauidstor

the

lnm--um doas not submit s claima Buring U iuiddtion process; e
clairma sibinttad by Guch & Btakencidér, and duly ed by e interim resowaticn
proletsianal o rasoliion protessional, as tha tasa inay Bo, during the torcrute
ey Msditon procead uhdat 1 lnsoiverky end Banioupicy Board of Inds
InoNEIy Resoition Process brwnw- Parsaris) Regudvions, 2018, shaf ba

Cods, 2016,

&u?vmn i o7 AR p'sd o Dlgira Sha sfiae] (enabss

- L2411 2837

o X 3. DIPAL) DINESH KUDAY faurteen Thousand Tua Hundred
sivostprispio dupenten o A BHAGWAN HAR! KUDAY Thirly Thtes And Twenty Nine
f,‘f,“'f,,":‘.‘,‘;\,:.':, e Lan Nas. KA Patse Only) As Un - 21.10.2024

| Loss of share Certificates.
C fowing Shar Carbicates &
guetered offca at Z76KC

2000 shares of K
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| Shares |

s tegesiered Sharehudder(s) of te Compiery,for ssue

| byt cabe oftren pubicat
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20102024 s 25, 14, 23328
{Rupees Twoaly Five Lakhs

Name of the. me(n :
1. HOTEL SHAEE GANESH SWEETS
2 DINESK BHAGWAN XLOAY

ey ca

1 xay Wik P sbcvormactoned Saare Cenvore

= For Godre| ndkakres Limited
o

{
| Place: Mt
{ Date: Dacter 5 204
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INVIYATION FOR EXPRESSION OF INTEREST FOR
SUMMIT CEMINFRA PRIVATE LIMITED
INFRASTR

ANIER Of 112 egaterad oTie

31U o e
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3y Prefossanabs Privots Umgra
" o 8 Thacr Mg

m——

matua
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Emmad for Cor
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CPS SHAPERS LIMITED
(Formerty known a5 CPS Shapets Private Limited)
TN USB109MH2012PL.C221743
Ragd Office: 2012064, 2nd Floor, Swamiai ndustiia Estate No 3, Opp. Vacun

Industries. Nanal Kagar Walv. Vatai East, Thane 401 208, Manarashera, Indta
Tel: 0250 245106172, 3246049
Ema in | Website:
MOTICE OF EXTRA ORDINARY GENERAL MEETING THROUGH VIDEQ CONFERENCING
(VC), E-VOTING INFORMATION, CUT-OFF DATE AND BOOK CLOSURE

Ne sty s 0 o F- Oy G Vit (FGV L 9 Wetora o o

sy Hhe 25t day o 2G4 40PN Frough videa |
A"Hvrron,nﬂ Ot At e vasng {0 :nmw\(lvaw.tlh pvaos
ConganizsAct 20131608 00 et wih Gosea Creukis Noa, 2020 1a|
zx :c(a—l‘ 21020 Ny Geroeal Cecador No, 2220120 dusnd e 15 2U20. Geresad |
o NG 33723 ek Deorots 2, 2020, G o o3 220 e D

d G N

Description Of immavasla Properly Propertio: Mortgaged - GALA NO. 1, 2. & 3 AT
GROUND FLOOR. CONSTRUCTED ON HOUSE NO. 344-4, AREA ADM. 310 SO FT
EQUAL T0 ABY 288 SO T HOUSE NO. 344.8 AREA ADM ABT 992. S0 FT EGUAL
10 ABT. 92.16 0. MT. TOTAL AREA ADM. ABT 1302 Q. FT BUILOING KNOWN AS *
GANESH BUILDING™ OPP. SHENVA HIGH SCHOOL, SHANAPUR DOLKHAM ROAD,
SURVEY HO. 20 AT VILL SHENVE, SHAHAPLR, TAL SHAHPUR, OIST. THANE - 421
601 MAHARASHTRA. BOUNKUARY OF THE SAID PRUPERTY. . EAST : RAMAN
WEST DiL OPEN PLOT:
Hame f the Bartower{s} Oemand lotice Oate & Amount
1. ABHINAV CABLES 2. W/s SIMULA CABLES | 23.11.2024. Rs. 25,37,900.98/-

3. W2 J0DAK NETWORK SERVICES (Rupees Twenly Frve Lakhs Thirty
4 PANDURANG APPA ADKAR Seven Thousand Nine Hundred
5. ZAMEER AHMAD ISAHAOUE SRAIKH Ang Ninety Eight Paise Ocly)

6. KURIYAKOSE CHAKKUNNY KARIKUTTIKIRAN As On 16.11.2024

Dﬁtw Of immovable | Pll)ﬂfy/ﬁwﬂ ties Marigaged - OFFICE NO_ 309, ON 3RD)

FLOOR. ADMEASURING 26,02 S0 MRS (BUILT UP AREA), IN THE BUILDING KNOWN

AS "RUBY MOKARCH ARCADE™ & SOCIETY KNOWN AS RUBY MONARCH

'REMISISNI. E?"IS;VRWTEDOHLAHD BEARING CTS KO,
RAKA

nmw 400072 BOUKDARY OF THE SAID PROPERTY: - EAST - SAKIVINAR ROAD
WEST - IRTERKAL ROAD NORTH OPEN PLAY SOUTH - SAKIVIKARROAD
_ Hame of the Botrawer(s) Oemand Wolice Date & Amosnt
. LAXZH MEDICAL AKD GENERAL STORES | 18 11.2024 s 35,1157 97;-
2. LAXMY SUKUND MASRAN (Mupaes Tuirty Five Lakhs
3 MOHAMMED SABIA A3 MANNAH | Scventesn Thousaad One Hundred
Lan Ho. MUMB00000054746 Tty Seven And Minsty Seven
Only} As On 16.11.202¢
Descriplion O1 Immovable Property Praperties Morlgaged  PROPERTY 1 SHOP O 3|
AT THE GROUND GLOOR 1N THE BUILDING KKOWN AS AL RESFENCY CHS LTD.,
ADMEASURING AREA 177 .50 S0. FT BEING SITUATED AT GAT NO. 16, PLOT NO. 53,
AT VILLAGE USARLI KHURD, TALATHI SAJA VICHUMBE, WITHIN LIWITS GAOUP,
CRAM PANCHAYAT USARLI KHURD TAL PANVEL DIST RAIGAD WITHIN THE
|REGISTRATION DISTRICT OF RAIGAD AND SUB - REGISTRAR PANVEL - 410 205
HOUNDARY OF THE SAID PROPERTY: - EAST : HOAD , WEST : SAMARTH BLOG ,
NORTH WEELKANTH BLOG SDUTH : ROAD
PROPERTY 2: SHOP NO. £ AT THE GROUND GLOOR I THE BUILDING KNOVIM AS
AAl RESIDENCY CHS LTD., ADMEASURING AREA 208 SQ. FT BEING SITUATED AT
GAT NO. 18, PLOT H0. 63, AT VILLAGE USARLI KHURD, TALATHI SAJA VICHUMSE,
WITHIN LIRITS GROUP GRAM PANCHAYAT USARLI KHURD TAL. PANVEL DIST)
{RAIGAD WITHIN THE REGISTRATION DISTRICT OF RAIGAD AND SUB - REGISTRAR
PANVEL - 410 206. BOUNDARY OF THE SAID PROPERTY. - EAST : ROAD , WEST -
SAMARTH BLDG. NORTH: NEELKANTH BLOG SOUTH: uolm

| Hame T
1) SHIVSAI COLLECTION 19.08.2024. fs. Z‘ 66,825/ (Hnbm Y!ﬂﬂv
2) VISHAKHA CHOUDHARY One Lakh Sixty Six Thousand Eight Huadred

3} DHIRENDAR V CHOUDHARY

Tweaty Five Paisa Ocly) As On 18.09 2026
Lan do wopwqu i

Oescription 01 Immo s Warlgaged - FLAT 0. B2A7, 0N
FOUTH FLODR. W SACHDEN s 2o o0 HOUSING SOCIETY LT. MEASURING,
AREA 520, SQFTS.( BULT UP ) THE FLAT IS WITHIN THE LUAITS OF ULIASKAGAR
MUNICIPAL CORPORATION AND WITH DISTRICT THANE, TALUKA AND SUB-
KEGISTRATION THANE AND THE SAID FLAT IS ADJOING THE THE CTS NO, 1787 AND AT

NAGAR, TALUKA- ULHASNAGAR, DISTRICT - THANE, MAHARASHTRA -
421002 BOUNDARY OF THE SAID PROPERTY - - EAST - BLDG NO. B-1 WEST - C

WING NORTH DWING SOUTH RDADSCWINE
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3 PUNYASHLOK AHILYADEVI HOLKAR 3

SOLAPUR UNIVERSITY, SOLAPUR ¥~
(Under Maharashtra Public Universities Act, 2016)
Phone No.0217-2744770 Email-registrar@sus.ac.in

i B Tl
: g aon S L | o imne
et @9 fnancialexy.spapkin ee @

Ref.: Advertisement No.:
1) PAHSUS/Estab./TP-1/2024/212, dtd. 24/07/2024
2) PAHSUSIES(Bb./TP 1/2024/213 dld 24/07/2024

3)
Ref. No. PAHSUS/Esmezozuzz? dw 27/08/2024
NOTIFICATION

It is hereby notified to all the concerned that the last
date of submission of application forms for the posts of
1) Professor, 2) Associate Professor as advertised vide
above referred 1, 2 & 3 is hereby extended up to 17th
December, 2024 (up to 5.00 p. m.)

All are therefore, requested to note that the last date
of sibiission of form is Tuesday, 17th Decermiber, 2024
(up to 5.00 p. m.). Further details can be downloaded
frofm the University website suis.ae:ih under the link of
Recrullmen!/Efnpluymenl Opportunities.

_Nete: Candidates who fiave previ




